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ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 06.10.2017
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Advocate, Shri Shubham Agarwal for the Operational Creditor. The CEO representing
Corporate Debtor Company seeks time to file objection.

The matter be listed on 23™ October, 2017.

Dated:06.10.2017 Shri H.P. ChaturVedi, Member (Judicial)
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